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order Ed. subject to tbe receipt of \he 
Main EDeiDe. at Ieut a mootha be-
fo,. tbe aehedu~ d~Uvery date. The 
~ veuel will be ctelivered at 8 
months' intarVal subject to the eondi-
~ stipulated in reprcl to the deli-
very df tile ant vellel 

(b) It baa ~ propoeed that dur-
inC the periOd 01 tUWtrUetion. it the 
need arises tor any additional weeJ .. 
tM JI.Ifte may be Considered and Dot 
by chartering a veaeI. 

(e) Yes. Sir. 

(d) Does not ari8e. 
(e) Yea. Sir. The names of qualifled 

llbips are as toUow.:-
(I) T.S.S. 'Y~wa' 
(li) M. V. "Onle' 

(ill) S.S. 'Cholunp'. 

IIeU'DpoUtaa Bailwa, ill a,derabad 

-481. SHRI p. RAJAGOPAL 
NAIDU: Will the Minister of RAIL-
WAYS be pleued to state: 

(a) whether there is any proposal 
with Government to lay a metropOli-
tan Railway in Hyderabad; and 

Cb) if SO, when it wUl be taken up! 

THE DEPtrrY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): <a) No, Sir. 

Cb) Does not arile. 

CarrIare a .... Wapa IDItnIcter. 

4332. SH1U SURAJ BRAN: Will the 
Minister cit RAILWAYS be pleased to 
&tate; 

(a) whether it is a faet that lOme 
Carriage and Wagon InItrudors who 
are reaponsible for the training of 
Train Examiners are aJm in the initial 
scale of Train Examiners; 

(b) if ,p, whether it is not an ano-mal; that .tIie trainee, and the Ins-
tr ...... in the .me ,cale; aDd 

(e) it 10, bow Govel'Dlftent pR)J)Ole 
to avoJd ~ situation and by wbat 
time, 

THE DEPUTY MINISTER IN THE 
MtNlSTRY OF RAILWAYS AND IN 
THI: DEPARTMENT OF PA.RI..IA-
MENTARY AFFAJRS (SHRI MAL-
LlKARJUN): (a) On the Northern 
Rail-a,. Trade lnatruetors In 8eal~ 
Of as. ~O (BS) Impart traiDlnI 
to Apprentice Train Examiner. who 
r~ve onl, .Upend In aeaJe of Ra. 
3~ durinc U'ainin,. The7 are 
eligible to be fitted In acale Of Ra. 
425-700. 

(b) and (e). It is not considered that 
there is any anomaly in this. 
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"orkl., 01 C&leutta Pert 

4334. SHRI S. M. KRISHNA· WiU 
th. Mininer of SHIPPING' AND 
TRANSpORT be pJeased to atate: 

(a> whether the user. of Calcutta 
Port have doubt. about the ability ot 
the newly formed Operation Commit-
t~ to cure the disease atreetine the 
operatioJlls of the P,Ort; and 

(b) it so, what lonl-term measures 
Government propose to take to im-
prove the effective and eft\ciewt work-
In. of Calcutta port? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI WEEN-
DBA PATlL): (a> and (b). None of 
Ulefs Of the Calcutta Port has exprel-
led any doubt to the Calcutta Pert 
Trust's Management about the ability 
Of the OperatiOn Committee to brinl 
about improvements in,the Port. How-
ever, modernbation schemes like re-
placement/acquisition of cranes. ttac-
ton, locomotives. hydraulic engines, 
dredgers tUls ete. are proposed to be 
taken up durinl the Sixth Five Year 
Plan to improve the efftcieney of tlYe 
port's operations. 

Lanruare test 'or D~ton ogUide 
£.£.0. In Britain 

4335. SHRI CHlNU"AMANl JENA: 
Will the Minister of HEALTlf AND 
FAMILY WALFARE be pleased to , 
state: ' 

(a) whether it is a tact that the 
Indian "~cal Asaociation ana the 
Overseas Docton Association kave 

condemDecl the British Government's 
dec_On to eontimae the 1anIUaIe tIest 
for doctor. from oubide the European 
~omk Community countries. in-
clucbn, thOle from India; and 

(b) it so. the reaction of Indian 
Government thereon? 

THII MINISTER OF STATE IN 
TH8 MINlSTRY OF HEALTH AND 
FAMILY WELF ARB (SHRI NIHAR . 
RANJAN LASKAR): (a) and (b). 
The Government of India have no in-
formation in the matter. 

Micro Wave T.I~I'i.ters 

4338. SHRI MATILAL HASDA: WID 
the Miaister of RAIL WAYS be pleas-
ed to atate: 

.(&) whether while deploying the 
Wifeless Operators on Micro Wave 
Teleprinters on Southern Railway. an 
agreement was reached between the 
organised labour and the administra-
tion that the teleprinter links opera-
tJecl by Wireless OpeI-ators· will be 
taken over by the signallers as and 
when tRe wireleSs operators retire; 

(b> whether seven circuits were al-
lotted tor Wireless Operatora Madras 
while introducing Micro Wave Tele-
Plrinters; 

(c) whether about 15 wireleSs ope-
rators have retired at Madras since 
15-11-1969 and POSts have not been 
filled up due to shrinkale of cadre 
and ban on recruitment; 

(d) wbether the same seven links 
are operated by WireleSs Operators 
since 15th November, 1969 till date 
at Madras even though the strength is 
now only 50 per cent of what existed 
while introducing the Micro Wave 
teleprinters; 

(e) whether the lIo..aeless operators 
at Madras are forced to work OD mON 
than two circuits daily; and 

(f) rt so. the reasons fOr not taking 
over links frOm wireless operators by 
the operatin~ branch? . 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 




